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Ref:-

Casual leave with station leave 9€rmiadon'

Your letter No. DJ(D) 3712 dtd. 13.09.2021.

Shri Kaushik Kumar Sharma,
It.Registar (Vigilance),
Gauhati High Court,
GuwahaB.

Shri P.K. Bora,
Disgict & Sessions Judge,
Darrang, Mangaldai,

NO.HC.VU-su1997/ z7 A

rL
oated cuwatrati, tne I 17 S€ptember,2021

Yours faithfullY,

%t-
]T.REGISTRAR TVIGILANCE)

o9

Sir,

With reference to the above, I am directed to inform you that your prayer for

casual leave on 14.09.2021 along witi permission to leave stauon' from the

evening of 13.09.2021 (after Court houE) till the monring of 15'09'2021 (befor€

court f,ours;, has been granted. The Addl District & s€ssions Judge' FTC' Darrang'

Mangaldai, 
"nd 

in hit absence, the Civil Judge & Assistant Sessions Judge' Darrang'

u".6aO"i, in his absence, Ele Chief Judicial Magistrate, Darrang, Mangaldal' in her absence'

the i-n charge of CJM shalll remain in charge of your Court and ofhce in your absence'

r.remo NO.HC,vIr-5tls7 t q z?L t A, dated l zl' 1' 2 0 L )
Copy to

/A.rhe 
Prci€l(t Manager, Gauhati High court'
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